BR>Title:Discussion on the motion of Confidence in the Council of Ministers, moved by Shri Atal Bihari
Vajpayee, (Not concluded).
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MR. SPEAKER: Motion moved:
"That this House expresses its confidence in the Council of Ministers."
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MR. SPEAKER: Please do not disturb him.
... (Interruptions)
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What exactly is the achievement of this Government? What exactly has this Government done in the last twelve
or thirteen months? The sole achievement of this Government is, in spite of so many contradictions, this
Government has survived. I have to accept it. Apart from that, I do not find any other single contribution of this
Government in the last twelve or thirteen months.
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"I have earlier sent a letter to Shri Advaniji and stated that the Central leaders are surrounded by terrorists and
power brokers which has resulted in decisions not being objective but according to the persons, place and wish."
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SHRI SHARAD PAWAR (BARAMATI): Sir, I have not yielded.
MR. SPEAKER: He is not yielding.
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Naval Chief has been expelled.
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FiAtRS e 3HE, Wpe dud R JvEfaat & @A T, Tt Eed g dafaed dies ¥ 79 ARt Bt getwd dies w1 w5
&M & fmar wan)

FB drn e OEt €, St fevd fafey 3 wrat & dud af 3gq 63 & | 16wl & - Sy dviantaat A ], 39’ | 3@, St
T’ § 3@ AR SRR’ a9l I 9! I @M 9 el 438 9 AR aR-aR w0 feEme 9

Such-and-such decision was taken. Such-and-such papers were there.

Hiwe yud 3R Afafea dud =1 &0 wA Fi g Te B TRA FAT I8, THH! HY AT gl € AR IT TART HT G HIA & A
T T&T Ht S BT o1, T SE el A1 T8 o qe qEi wet €1 i ave # A e, ge A @ ifean v % e dunss st vew
e A foran o T 39 T € R €, Sl forar o -

"Documents relating to every single aspect of the controversy are now floating freely all over the capital from
media offices to the diplomatic circuit. There 1s not one thing about the supposedly Super-secret Operation leach
that the cocktail circuit does not know. Copies of the letters allegedly written by Morarji Desai to Fernandes
cautioning him on his activism on among certain aspects of India's nuclear "relations' with Libya are freely
circulating. Similarly, the photocopiers in the Ministry of Defence have worked overtime over the past few
months making copies of adverse entries on Bhagwat's old Annual Confidential Reports."

There are a number of other things.

T iR o/@aR €, 39 991 3 30 SR § §3 7 9 forar o711 796 T 9 S0 F1 dean g3, e @ | ey o gd ) e
TE @ STFT IO 31 $ AT TWHR 3 FIH IB3MAT, 30 W Rt wifae gidt & | 3761 st ugan RTHE 1 of, § T ThaT 411 324
aﬁ'r-

"You can kill me. But I will not disclose certain things in the larger interests of the nation."

TE TF ITHI ST 3 A1 | TR IK H 9 TE W Iw 99 F, 0 W P LeHew AR TS K, I 9 | owen o F aw
F13 MRz R 2, FIE THIET AET AT T FIA P (6U AL - SV IW OWE B FI9 IO | T A GG A6 B forw 7 @t
£ | 579 U 91 9 59§ 3 o € df AMEX dF TTSTE HIA T ST @d ¢ | I a5 8 -

I think, in 1977 or 1978, he was the Minister of Industry.

fewnl’ o 9 v wifen d a3 ok agt st S e, 1w dw w1 Fe
He was saying so as the Minister of Industry.

Fig ot Tvg &, 3 AW F A T =B AE ¥ WA F I fgaa 2, get 21 g2 A% @ uw Aot | At 4R 0w F 39T Snwor g
or| 4t ARR S 2GR B faens o Tt FER=T /v A 91, %R @ vifgaet amer e ar AR we 52 F 3= 30 I 5
fewm

3T, GoeHvas @t (Agd): ¥¢ TEf % e |

SHRI SHARAD PAWAR (BARAMATI): I am sorry. I am ready to be corrected.
DR. SUBRAMANIAN SWAMY (MADURALI): I have been a witness.
SHRI SHARAD PAWAR (BARAMATI): Dr. Subramanian Swamy has been a witness.

¥ 62 # IR 9T IR 7 fgaT| R fret 1 gmeds F3 FY 9O o7 de A € o 92 st aE @ IuE1 gHeT R gea € AR
et i femiferer #am 8, e #1E a7 2, 9’ 3uH $1E AR & a1 7 &, ¢ fenifernT o st wifges #3 oa € 3R T8 19 3 41
Hel 3@ | AR 39 Fa gad 1R T9e 98 € 5 5 Aved 3 39gs 39 6 &, 399 el a% 9ol €, AR | § %9 6l %% ghar g |
# gt gad= Ht TE HET T € | 9 @E @ 3% FEER ael B B9 SO 2 &F, 9 9 Terd €, # suswn |t e gweE @



FE | TR 1 7 32 578 AR fen=w fafrex 7 Hifear # aream @ 14l 3991 3w & 9= 1@, g8 o @ fF St st g @t
e ¢, fdt fedS= it @ mrem | 3 S g S emavasan off, gafere stdtE, ® AT g ot R aye w5t 3 S e, w
TR e, 9% a1 T ® AT Uee & $E 9

ey TEIRd, R I8 ¢ 9 T §eA H Siel-Siel aml Ft eAH, 9ed & q1-a1 AR d=-ci e 7 3o v man, A 5| 2w & e B
et § 9.9 . s R 30 Ay @ A" F H U9 30 WHR H G AT, @ W 591 ¢ &9 71 368 19 SUER S Em B
FR & Hifg 3 e =0 8, 9 AEER! el € @R o7 9R Sventea ® |@E o e 2

TEIRg, § HE1 9l € % 7@ WER ® e R TEH & FEFHA™ B I@H T/ T ¢ 6 vEr g ot @7 7€ ¢ s WeR 3 weieet
= G HEH I3 & | H FeT et € {6 o9 fedt o 8 % 3@ o, 9’ 9 Nt & e, uifit &= & ar arEisTs uwher ®t s
TEA F1 8 8, 97 TWHR GHT & § HH HIA AR A1 i fovarg § o | foormer smwe W@l ¢ 3R T8 @weran & aions feeedt §
ST A femaman, T § S A T, ge wge § S A ffmmn AR et IugAEt § GRS 9l % Ry § die 39
feaman | 39 WEHR 7 39 # IERifas gun we S S fEar € 1 dventaat ® favars fTem o adt aat § s+ w S WER S A
oTReRT of, 39 TSR &t 30 TER A &0 F9ET R 9 & 18 @ 9 &7 1F (6411 386U 3§ 76K & 39 o9 Hf aUTei aH9re
FT U e off AHR 781 2 1 3 § wH TRt T % wedl § IHE vad € 6 & 3 favaea & fagiy § wa ) A | e s @
AN & AT AT & o Aoy T GHIT FA Al 39 WHR & oty qd § AR goh el GE H 39 B A S ATl Bt TWER B
foea & €9 | F9¢ | 9% favad § 3W We9 AR TH §EA & WreEH § R 39 & ad1 €

(3
U3 o

TE HAT (St ST FT SN ): WA TeAeT i, WHFA: 36 TSR & fovard Iaqe W q6H Wl 59 I @d 8, 39 -9y 9
TR § U A1 FE € | ST AT S A TS F Y- A TWHER F AT A P FTH HT FIE AR T AET (6T, AR

wB WK |, - T § S A AT FE 4, O oS § I Pl Gt H gl TEET ¢ AR F e’ w3 o {37 - At

# %9 fomr @ sor g3 fauer & Aar @ faetm ok 3=l OF 9 Fa1 ot 5 e saeert @ 5 e g e wer o oy 1 at

39 G §H FAT Tashed IR X T ¢, 79! oA 5 R | U wu-yo e T IRT TAR it St @ 3 J 3% 9% w=E | A

e i et g2t Susl w9 werw e |

e i, Yo A5 S 2 o aue ue et off Rrest st wifest yag 959 7 g1, Uie 98 €, ¥ ST eRvT e Fal & | 3 HH-HH
T Aifets a1 WA SR 39 P WA [oOR % 60 TEd € | 3% UF aR a1d Fel A uET SAgAe wue {4 @ e o, g &
39 g9 foue & A1 2, 9 w07 =it Fe e g & dfaumt § sem-sem e € o 3 | Us e sHAt | 2

STt 1 e =St # | 9% 39 SR @ 9ga =2t @ T et et oft srferar 4=y A€t gt & s wfaum @ seRor AR eman €)1 aw -
Basu's "Select Constitutions of the World.'

IT® AT B H

... (=FFYM)

g TEed H1 a1d ¢ 3R e A frerrst uifeer st 3wt @ safere F swent T e wedn €| g9 dey @ 6 e war @ ufa aifavera o
Ta f6E TR @ F 96dl 21| S & dfaue § =g ¢ fF R f5d R # fawre aAfavars &1 v @ g, qt

Article 67 says:
"The Bundstag...", means the Parliament, "...can express its lack of confidence in the Federal Chancellor only by

electing a successor with the majority of its Members and by requesting the Federal President to dismiss the
Federal Chancellor."

Té WHR T 8 7ot 3 59 THR HI AT =led €, T0H o0 Tra A1 ggar @ AN ST SUR W Igafa ¥ SR w3 g € 75
AT THR H &2 &



it #ie= foe (afan): s 3ot diaum &t wow @ 2|
... (5FaYF)

ot Tl FOT SMSAM: FAR Wiau= o Ul i HaedT 7t @ TWIeTe Yrrad: Feel 3o+t € & 98 W SR el THR I6T el 2,
TIHR FT 3T AT TR € 1§21 at Sired, T0 AN fauer § o @ €, ot gt s, &, @at.em. R §iue.® aga 9r @ faue
# &, Fg ft TWER Ft T2 Ft o @l ot fF off 79 srforvera w1 v | @) sfavarE ® wre St 7R w1 39 7 g o iF g
TWHR F HH | T AEIE € AR THCY AT &t Fad AT 98 € | I8 St 8¢ ot o #9R o A=ifiet 12t 2, v 7t € @ik
T B AR F YR W FHART AT HT IS P A, FR SR | AT S gwt 42 &, FHela e St qwt 248§, 76 g9 5 34t
YT T TEAE A & A SHHT uRome ot ST &, TR oft e 21 F 39 =S B Seoi@ SHie $Y @1 § HWiE use Jia-ar e o
TS FHTR! T=T Il & [ 96 U.3E. UL THH. HOAT YT AaE & ot at Sferveny &1 SRdre SR A1 favard yeE W 9y e |
gl St 7 TR TWHR Hl, T Ft S At UF fer@w 99T, SH P SFER Ty HA S A favard w1 veda @ @ | qwee $ o
7% ¢ fo fouer et uan € {6 e9R ®ow 37® WiEeR |, gaR d@faus o sfavard wwarea o s at 8w fovard T&ie & Sqaen
et 2| favard wara at 2SeE @ 29019 g3 € IR % SV SH TN STeTT g 9 Y[E-Y[E | (Ui [t Hi SHEAT FIam € AR
ITH U T SEHT TE ¢ Al SHP! HEdT ¢ 16 a4 G § qH UAT TR TgHd UHI0TT U | TH TE 98 YLE g3 AR g I[E ed-gid
e § U FTeT |t ST S G5 B Fond gU Al A U el anfuw & feer |t 3§ awg ot Irguta st 3 wer 6 e st sgEa
ORI HE | SH & AR A | HaT 81 F 3TET 989 § AF A€ 9dn € e Y3 ol @ [ SAfavard $ Uk a1 favard & 3
a3 R 9| A di9 G 9 9 agd T g0 at gRoms 9@t Heerm St g 95 # Uwet e W ® Heeran 18T SR St art-arsdt
T 9EA ° fER % Amet Ft S Fwen o o o 7t @ R gt et |

... (=)

e eca &t 91d 9% g T o ome @A o T aifovara &1 wara 7 &, favarw &1 ueare € 2 d gman € sifavara &1 g @
STEAT SATRT AT o aTel! U] F ST FAEERT 2 |

THIUT R, HEAT TEl, A0 FR % 70 TWHR A o371 FHIH 81 69T, 701 SR F19 f6a1 & fF 78 gem1 Wy snavas g @ &1 w{ 8%
HR foger &t orrar o 7 99 SR A 9@ R, e R 7 o e, (e R 3 ad-ardt w1 asie fean, e R 1 s el
I AT Y, ST GHR FHYHR F 307 GG o8, 51 TWHR AR vierr |, 59 St seisgaen fEo-ga 18 of 99 ot ggf R ferar @,
I WHR & f@cs ance ¥ F84 H1 71 ¢ | 79 71 | THGn 0 &1 95 g & s v geart 5o, e aad= i@ o, Ses smuar
Tregufa St 7 It AT o1, A I GH AT o o & | 3 SN SreuHd § 1§ U € Tafe 9 W O ST | areme S, § R
FET AW, 9 T9g AR U, A wHs audA T o1, 3§ 9 of guRt |l WE uR o, 9gad e o1 | g3 59 a5 & gl @
o 2t IRT TaR A WieR &7 i 396! SR @1 7o | AfeT @ wed o Fiver s ot 6 fFe Ft = e F€ foem) & o gena
et € | AHAT H TH FIET H FgEeAd AU § S Ga@ q97 HIWHYA 8, 9 98 Bt T i 8, ey Tegata st A e awa et
St it T8 TR TARE ® A1 & A1 oA, I SR F AR HAT| I F€ T2 Fel fF A" g2 veat 0k fEwy, 5§ gasm

... (=)

SHRI BASU DEB ACHARIA (BANKURA): There is no mandate. ...(Interruptions)

ot Tl FOT SN : 3 TROT @ I TR TELTH.S. HI A1 A, SIW STt Fot 0 9, THAT et A 9T, SThieft o1 A 9ol Sis] S
o 3 A, e S A Ao, a9 o 3R o o 7ET 9e O7| 36 96 g6a o0y H faan fFar fF o at eunt de v R3¢ # M)
&1 (gt St it FE ¥ fF o frdt ok it gemen ik At St A fiz o R i oma gemr 9w At Rt ok =t e, et T
TSI TEAT 81| IR Fel 6 TR TS FEeAr Tl 2 | wAfh 39 Sw a8 9 3 7 AR TR U F S B FUR W w9y g 7€ | a= o
B9 TTUd | &) AT 3¢ HH & MY, 3¢ Tl A U AR oA Frem, 2% w9 g )

... (SFaYF)

ZHiferT ® geet 39 a1 W Fe AT IR fF R3¢ F Al 9 P g | fegmam F S=ar 3 39 wnelt & o7 U 94 e e s
SFRY 2, 9 T ? i it e faent Aot St @ Apea # GeER F1 WER S| T 39 F1 AR ¢ AR Q%6 B fir=r 21 2308 F @
Tz 2 fF a8 STRY tF yER F AR, @ fow on fF e ot aret w3 | gafe s@ wm ot 2. e e vt @ et St w6t
ot | Afe 78 a1 Wt @ 37 ot e Ot off 6 ofit @1 ot TR e o @t daR T oft freme R @ @, S EER W
H ot oft o I P @ % AFTE I TAR Wi AT o1, I H g oft 7 o) A ufteetq, gwm 1 aeitaes nfafafeat st
TS awen & St afierds gt @ €, S AT Hod 1 € ) 9 el @ 9w ot | 79 6l 9w j¢] § Ao 3 69 o, A 39
et & W 3 weAnht 71 2 foh gW U & e | gD | vt wieror gan at o gt ok R 22 gu dfew o, rad sk
AR B, Tae! faerdt )} atel § 36t e § witad fean SR g8 SR st & @t 2



ST H@ g Geil g ot YRS 9aR A 59 91 F1 o T T
git areraat it @1 quT Siiae TG # dor @ foe T e qeat @ fo gan 21

AT F TR 3miE w1 2 AR e 3= wer s | at anden war o o foe g v vt o . s wwdE Ay | A at
Tt St G ST TEAIET 8 I-T% IR FeT| SR AT S AGT 37 A S ST FY TSI BT AT T FA | A WITHTeA & F
3@ TET 91, TR U9 & 37 = fmta €, fad o anifafrem oie foran man 2, fo anfufrem oo A .. (o) @e sifafras oter

TR UL TAF. % AT AT w1 & 1% a1 74T 2| oTemey S, 39 AifufAE uiel # S ER SRS .

... (Interruptions)
MR. SPEAKER: No interruption, please.

ol Tl FOT SISO :
I am not yielding.

FEGHE & T a9 o & =15 fufae e e man @ 6w g st S wmeR S e @A @ 3 9ifee ar g § 5=

T e AR FHE o 3 el T GHLT T[T AET, 30 W 32 7 foran | 3ad 3 wiqwa w3 e i 37 @m-us 391 wifen ik
g wfaer @it = FET fpseet @m-u {3 Wi AR 3w uA.B. AR g nidat H gHde et e YR | 9ot W) @ o9 /9
Ft Wl HA A &, AR IR HIQ @Al e | FHIfew F 7 € 6 70 TG 0 SHHREF we F A THIRY FT AR FIA g Ao
it 7 T FET AR Igufa ® R F AEd gu Fer fF F geA # wrR vEdn € e o faverw ® veare i st A S, S ot sroet
ot g, 3@ o frturd &)

IRE STt ? U A FE | IR TR G A H Fer fon o digr e wi ) want ot § fed w6t orm e 2, frdft i s d @t aw

ot e ® e e 9T QR A1 HE Tt 8, fora wwar 21 g ang St feufea €T @ % e syt diwr wer-seR e W @, Afe
MY 29 e i Ao dreT S HIA gU, AT Sq Hd g€ fug ferad @1 wew sl 7@ 9 wehd | g7 ot ot R, v aret & wmewror
F AR Sriwd ot 92 F 2 AT B I AR 0 et B AT HE FhaT 2 | AP FgT BT AR gHR Jgi A€ @ o frw arameror &

... (TaYF)

PROF. P.J. KURIEN (MAVELIKARA): Shri Khurana was not allowed to make his statement. Why did you not
allow that? Please allow him to make a statement.

sft Tt T TSN : GIAT i, HHY F FHS FEAT T A SABT el BT T TEl € | S AGH RY B GRI G @ieA 371
oo (TEYT)

b T TR T (IER): 39 Fo B feAt | araw awmwdt d9 5= At €

oo (HEEM)

st ¥RT TER (ARWR) : F qE TR S

oo (CHEYT)

it T FT SN : T A At 1 WEl ¢ o6 IR SN A IR I FE qiiwd A A foued § 93 g0 HB A A Tt 59 | I8 FE1 IR
e 2 T 78 TR =et 761, 78 WER ot vt Rt | & JeH % giar @ df € TE 91 SEER! § gAd § 6 39 aR df §hR T8 | 3Tt
oot soe afbava # Fe IF fwar o fF aore afiees % uR 17, 99 @ Fe IF Har O AR sHitee weg sgq |t & foe 9w
+f Iuetey Tt € | sl o TER, 39 o T Hemet R’e] B A% Ui IR-FHIUH e w5t g 2 | fovae vaw 6w St ge, s
St gU, R TAR TR St g, FaTeT Sit g SR antadt St gU SR 39 uig U it § | St 9Ri UE w5 U |ie @t feer oo
T T BT FHTEBE foar I, St st J arer 51 o, g6l W)t snved gt 8, dfea § qman €



... (FYM)

I am talking of post 1989. After 1989, five Prime Ministers were from non-Congress parties. | am referring to
that.

dfr # 39 99 | 0 TE | 9EHa & F At 967 T TER TAFT T SUared T8l 2 | 39 9ol WX H FH 9RA § U TR TR A
AR T T & | IR w1 fave WX H# U = U T 8, 98 S Sueied €, 9% 9ol 931 Suaitey g1 J af 39 HiUd el R anee
FXen g T formm arevor-

II

I AT HY AR A H GAPR & g, o7l 3A0-

II

=1 fo1 Fd gU Fed € 6 70 0 ol omiu 39w W W@ ) g9hl 39 9R § g darg e, ol
II

¥ wer -

II

A% 9RT Fi 30 TWHR 7 AR Tt &har €, R sifus Toree fhan 81 90 W et urel uiesties & |ehell €, S9! UIet Ay 39 Hf
e T Hhell &

... (EFEY™)

off TeITe (FIATE) : T UIES 3ATF (ST 2 | AT TE UIHT0T ATeT foremie 3T 3= T GRieror o=t 2 2, 9 9 & | TE FUF F
Hfrat =1 w1 21

... (=)

SHRI L.K. ADVANI: There is no point of order.
... (Interruptions)
MR. SPEAKER: No.

ot T ITeT S (FShTg): & Ut wWat 7@t s

it et FooT ergartt : § gt sTHer € fb wur feker wet st srwae fow St 3@ AR # agw | e fF @t Ao, dfe o 3 s qt
fafrad 9 @ 7% # 9 o SiUw Ut w R |/ S-S 596 5 2, - gawe K3 @ 4w R 3 aRd it srerr-ger w1 g,
T GUER A T H, g B qen KA ¢, 79 WHER A fehor-

II

FE I H HR TF Fgd qg1 A3 % 54T 2 | A1 9 FY STeTT-31e0T S Hal | Jg1 91 AR fdg St g, 3761 99 39 ufed, 3 Al
T diet & AR IR T G, Tier 92 o 7+t g1 T gan 2, F el gF @ 2 o FiE 39 9 SrSeraHn TE wr |

Pokharan-II was regarded as an achievement not only by India and Indians but even the world over, it is treated
with respect.



oft STt (FIATA) © T€ AT BT TIHR A 97141 € 02

it T FOT rSATN : FH ITH F AL &, T Bael faust F dSHT ATeEAT 81 T | ST I A A R0y H FHUT BT TEEA-UEAT IR
e o1 at wrag STt St gee gget safa 4, iR Sl aRiE @i ot S SR $Y aRIG Hi ot g ! oiE T8t e AR gdifen
e T W T3, T T WEEH A w8 wA oA

II

® g1 H 9% o dterd ¢ (% -

II

T URIET T AT FA H AT TR o, 59 7R U feweifts wHifvmfea forar 2 99 tee e wifewam | St H @6 At w6t
T TR ¥ fag™ Fem stfam ar? & aFan € 6 e 3R &t aoiga a1, g™ 30 @ Y SaHdIg i THTE 1 SR i
% WY St B, T8 e feridt umifaw 7€ €, 4 9 ¥ e €

R A5 1 2, 3 | F¥ W Tee, IR GIeT & A1 99 9t @, ¥ SW q9q qRAF St 9} w sreme o R aifeee F 5 fafew o

FTR W ;A Tm P &, 3 78 W o7 91 3 519 7@ oot @ 21 Fe 5 F g w9 @ aow egwam wifewe gt $ SR 4,

FYHR T @ SR # ==l A AT E AR 9T S0, AT GTeT T GRS § AHSAT R | 39 wdl °§ 3911 U S8l "Eeqol

ard FEt, IB1 Fe1 fh A0 a7 faverw @, A4 95 wiame € st wifee | St vele 2, sue ot wfaw @ e ek afeem @
Ty TR 378 a9 a1, 59 78 feoelt § IR Sear 9t f TWER g 3%l 5= g wer ot e sl g s’ # ety 3 g
el &6 smftar s o & ey aa o8 gy,

w1 WeiEe e ge, e aR § =9 o g S o fe 3 e auds €, 3 99 @ faens €, 3 R et €, 39t € aron &
o, % AR |, areet ot ® 9R 7 R s ar | F gE ¥ ) g2 g ¢ e fe et wrar o, 3§ e fafveawe @ 9ra-wifmwE
= d9 T gURA F e & w33 S | F e FIr §, A St st qur 391 § e wenw ot 98 S, oewor @ @
Tog, oft #} FaRt FIA P AreeE SRR S A F, et vfeem § i g, g w F a/ite gd e ot e ek
dfaerfas qeer R Rt 39+ TWHR 7 T H11 9 FI Thd &, T @1 BI, A9 GG | foenie w gHa 9, = Tl

e ® @t BT Bl & 6 Fgine frw I | H0W B TWHR a1 Ht qca? €| Isie § Fengd | A @ T8 iel Tget AqH Th
TEHE W U A o1, e ¥ 59 faug S R @ aretas €, var T8t STean or 1 g9 & Ste F @R o ot g2 onn 6 s
HUG Ut B Aered Baet 79 FRU T § fF T uet we 2, S uel ameiasda St dieme 2 €, dfeT sy uet et
% aR ¥ A T, T & AR § It HI3 feier 7t 21 2’8 &1 WAt.awd. (u) w1 v i 2

This is a 1966 publication of CPI(M), entitled:
"RECORD OF COMPROMISING INDIA'S SECURITY":

| TR HLdt.emE. (T9) % A wed 2

"Betraying India's security interests and compromising with its sovereignty should find an important place in the
charge-sheet against the Congress. The last five years, 1991 to 1996, have seen a systematic building up of
relentlesss pressure on the Indian Government by the U.S and its allies.

Time and again, the Congress Government has surrendered India's vital interests. The Americans were
determined to prevent India developing missile technology, curbing our nuclear technology and while taking a
position hostile to India's interests by their agenda for an independent Kashmir, have succeeded in becoming
collaborators with India's military establishment, thanks to the Congress (I) Government's pro-imperialist
policy."

HiTEaReT AARFHT € 37 a1 AT ¢ HictaiRel 579 ?

SHRI SOMNATH CHATTERIJEE (BOLPUR): You are a greater danger!
DR. SUBRAMANIAN SWAMY (MADURAI): They may be collaborators but you have surrendered.



st Tt FoT SSATT: FieraRe F €, Tt § T T €1 73 forvarw & wivw aret st st @ @ wem

oo (CTTYF)

it SeRT STEe (ShehR): ameait sit, # us faae o= 9 €1

it T FO0T SN F R ATYHT AR FLAT E |

it FERT STES(SHHR): | 391 & Fe-1 aedr € & 1 319 Ser 9 i J T, jY,000 Hl HA T,

it T FO0T STV H T el € |

ot SIoR™ WTEs (SieFR): |aal a1 S el 4T, F1 9 St g ¢, 9TST |1 37 9IS W A= $1 | 3R 9§ gl gian a a1 gE’y gt

it T FT SSAT: F AL O § | AREg S, ST ST 29 WA g3 A1, AT WA Yo T {7« awemt o 7 7w st @ ar & @@
FET o1, Wik H el Yo €1 ¥ at skt A15 o 61 € i oy e WG 9t @ €, T WIH WEHR S Bl Hedd FId §, TRt
TEAIHT 3R AR gHa1 Tt Teart | § 7% aa = €1

FEE qET W g T FH A E, TH I W AT A 2 ... (FIUW)FA T A et % |t ot 7F
.. (TEYT)

amft g W EERT e 2 AR S wret A 9t g e afuer g s faad awa o e fewn g, awi w5 fefa g 2
TR I W WIE FER A IRATS B q HA A 6T W @ R

... (FYM)

SHRI SOMNATH CHATTERIJEE (BOLPUR): Not with your help, not at your mercy. Shri Advani, you have
taken the help of motley crowd, not us. (Interruptions) We shall reply to you. (Interruptions).

it T Fo0T STSATON : FE A {38 FT AYH TgHL AR | FE ]%6 T (A AT AR 1:]%¢ FT A 19 #R witewe frt 3 w0
or ot 3% s AR 3vg e g

The 1998 Manifesto of the Left Parties, it applies to all of them, says:

"The Congress Party has degenerated both politically and organisationally. It is the Party in decline as it has
pursued, when in power, economic policies which militate against the people. It betrayed the secular heritage by
compromising with communal forces and it is the Party riddled with corruption."

Ig et Fedl ¢ fF THR 7 A, T IR AR | FHAT FA | TR FH DS THIT FIA |
oo (CTEYE)

ot sgRe e (SfERT) : 3 AU AR F Aiferg |

sft e WSt (SeR) : TAR 9R # g9 ateit, o oA ;R | Sife)

... (FFFYF)



it et Fo7 St : ® fRT @ I WA € | 39 o F Gredhar St PR Y FE ¥ {5 79 7 WHR B g2 FAT fashoq wEd
AT et €, AT SHFRRT @ &g e | Fifan sit 3w I) we1 6 37 98 Siuferem &1 S T8l 2| TeEgt § 3% el b gw At
et # WER T R gifee frwd &, aiw-wa G wwd swin s 6 o Figg et R st @t q@ st e et
oretst w9 are @ gwel 3 w1 w2 o A fet ww fafae s, A faem w5t s, & o s, oW g siva @t W gH g L8 R
3R § T T AN Bt A1 Tredl € % Biw qet H1 gfewion Aud SR 9 2| B @ HH ST6! A19d 916 ¢ | gRewin qe € 9e |
& wifer T % 2 | 3T @ 9 9ER Uget O, faae @ qER O, S d% TOHg! 1 STURT TR g3 o, T9 O S 9 3@ oA
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MR. SPEAKER: Hon. Member, please take your seat.
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This year 1998 has been a riot-free year by and large.
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SHRI R. MUTHIAH (PERIYAKULAM): The same DMK told that they will not allow this pandaram and
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"India is now the most sought after destination in this region."
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SHRI SOMNATH CHATTERJEE (BOLPUR): You are against principled politics.
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I would like to have only one minute to clarify my position.
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For God's sake, do not mislead the House.
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MR. DEPUTY-SPEAKER: Shri Lalu Prasad, please address the Chair.

... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Verma, that is over. He has yielded the floor to her. ... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.
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MR. DEPUTY-SPEAKER: Shri Goel, please sit down.
... (Interruptions)

MR. DEPUTY-SPEAKER: Do not disturb him.

... (Interruptions)



MR. DEPUTY-SPEAKER: Shri Goel, please sit down. He is concluding.
... (Interruptions)
MR. DEPUTY-SPEAKER: Do not provoke him.
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1330 hours
The Lok Sabha then adjourned for Lunch till thirty minutes past
Fourteen of the Clock.
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the current account deficit is not going to exceed one per cent of the GDP.
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"India, the dominant economy in the region, was protected by its large domestic markets and capital account
restrictions that dampened the effects of turbulence 1n international capital markets. The recent estimates suggest
that a growth of 5.8 per cent may be achieved during the fiscal year 1998-99."
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Foreign Direct Investments in the South Asian Region equal 4.4 billion in 1998, down from 4.7 billion in 1997.
India which received 80 per cent of the Region's Foreign Direct Investments experienced an increased inflows.
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$ 32.647 billion is the highest foreign exchange reserves ever in this country. This is the position today.

T A% 3T faRet quT W wuft 7@ 39 # Ty et gan of e ot # fE7 Ty gan 21 TR wRT FA iR Tiee IR TH.EL AR,
g Y 3R.§ fafaa ok fagemse mivs d= ww 3. K. fafeme =R &)

There are our foreign currency assets.
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This is jobless growth.
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MR. DEPUTY-SPEAKER: Shri Fatmi, please do not interrupt. Let him speak. When you get your chance, you
can speak. Do not disturb like this.
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only because of the burden of the Fifth Pay Commission.
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A major fiscal correction programme, in the whole country, has been started by the Government of India and the
State Governments. [ am sure, within this year, it will be possible for us to show very worthwhile results in this
regard.
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We are neither the victims nor are we the cause of this crisis. Therefore, our voice must be heard with respect. I
am glad to say, Mr. Deputy-Speaker, Sir, that our voice is being heard. We are making our contribution at the



international level.
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We must realise that each one of us has to make his contribution. This whole House, Parliament as a whole, has
to make its contribution to improve the economic situation of this country. I would like to submit to all parties
and all Members that despite all the problems this country has faced, we have brought the economy back on the
rails. Feel-good factor, as they call it, in the economy has improved and the country is ready to take off.

Let us not do anything in this House for which we might have to repent later.
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MR. DEPUTY-SPEAKER: Please do not interrupt. You are a senior Member.
st awrea faweT: Tepeier a1 i, TS 91D 33 ¥, A FHSRT | ... (SEUE)

MR. DEPUTY-SPEAKER: Are you yielding?

... (Interruptions)

MR. DEPUTY-SPEAKER: The Minister is not yielding.
... (Interruptions)
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MR. DEPUTY-SPEAKER: May I make a request to the hon. Minister. Whenever you are yielding, you have to
say that. Then only, [ will allow him to speak.
THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): Mr. Deputy-Speaker, Sir, [ am on my legs.
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MR. DEPUTY-SPEAKER: This is what I am saying. This has to be observed.

... (Interruptions)

MR. DEPUTY-SPEAKER: If you are yielding, then only I will allow him to go on record. Otherwise, I will not
allow him to go on record.

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): I am not yielding.

... (Interruptions)

MR. DEPUTY-SPEAKER: Let there be some norms.
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MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, he is not yielding. Please resume your seat.
... (Interruptions)

MR. DEPUTY-SPEAKER: Please do not interrupt. He 1s not yielding.

st g fame: 78t 4 2, 39 A U 9@ aRe o W # a5 9907 %1 3w 2 e o1, 3 ot et Hivg 81 4R 39 gng e ot i A
= B # fou 93 ot 2o 9t 1 =oon @ o, o werEgiy, sieam eeR @ik oy vl | 3ot dam sdifea 99w &t @i W @
FHEI | I8 Hi | faw 2 2 7 fa=n 9R gT-30 Tt &t 81 T TR TR Hi a8, 3 amt 58 | H areft q f5T e | an) R T
Tl TEiEa w1 9% faer o1 fF e ari e o 3w & St wet €, S WA @ @i €, 3% faern wifew) F 39w foem # fow e o) T
W fF MR- R F g e, B i s IR AT @2 s R oo ende $ R A o @ €1

et fastelt €t 2, stet it @t 2, Stet @R S 2, 9 el S fawr #5123 ot IRe gaR S gt s ugT @ ¢ 6 3 3w § SiemrRy
T AT @1, 39 29 # o o g, 79 39 A &g S 1 @ g g= a6l | 91 g, ¥ A% werel Siid et | Y@l 9 § |
T YS! TOTH T AR GeR F T@AT IR G A 3 GHEAIA B GHIYH B IR § HEl Gg™ U ? et o 2w g ? w9 KAt
% T gATeee We & 3 WER of, et SN HY 83 WEE B WHN, B AR 22 HEH Bl GHR, HIE A IR FEA F THR, 309 o1
FTA € | Fah! SiteHT | o T HiUW Ul T § @ R, T SHD AWUTE I &1 A Hf TEl B | @ AGEIG g1 @ S Fgi 943 g«
TR AUt fis, Sthditas Hid & @, S AT S IS U o1 @ & fF WHR 91 o, fehdt @ wER | o s | fRw 5 & e
3T WY ? U= 961 q% 39 39 B W §9 g &, F1 SH B AN UG a6 dF A & {70 1 ¢ 2 FH TgT W T &R HE Gehell 8 2
e feagra ft @t =€ €1 F % W weryfa S W €, 3 ot avie o fear or iR 39 e # ane ot st e ger gan o
St 39 A ® IS P W g 2



oo (5FFYM)
st TR wrEg (STR) 3T F E W® €, IuE aul § £9 7 gan?

... (IR
MR. DEPUTY-SPEAKER: Are you yielding to Shri Balram Jakhar?
SHRI YASHWANT SINHA: I am not yielding.

MR. DEPUTY-SPEAKER: Shri Balram Jakhar, the Minister is not yielding. Please sit down.
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MR. DEPUTY-SPEAKER: Nothing will go on record unless Shri Yashwant Sinha yields.

st TIe] TETE (FETRT) © 39 FAT AT BT @ € | AT AT &R, A O TR & Wi TAhT T[T 37 @8 |

.. ()

et e SeRToreTs Teraferan (SFATTe) : SureEeT S, SR U=E o & g @18 Wi T @l ot AT ST [T Hed € 2

... (==gF)

MR. DEPUTY-SPEAKER: Please stop this running commentary.
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SHRI PURNO A. SANGMA (TURA): Mr. Deputy Speaker, Sir, on the 20th of March, 1998, when the Prime
Minister sought the confidence of this House, I had reminded the House and I quote:

"This is the fifth Motion of Confidence during the last 22 months. I do not know how many more Motions of
Confidence would be coming up before this House in the near future but I am quite sure that there could be at
least one more in less than one year."

Well, I was wrong. I expected a Confidence Motion in less than one year but here we have today another
Confidence Motion in slightly more than one year.

1527 hours (Mr. Speaker in the Chair)

This morning, while participating in the debate the hon. Home Minister referred to article 67 of the Constitution
of Germany wherein he pointed out that the Motion of No-Confidence has to be accompanied by a proposal for
an alternative Government. I do not think today this House is discussing a No-Confidence Motion. We are today
discussing a Confidence Motion moved by the Prime Minister himself. So, where is the question of the
Opposition presenting before this House an alternative? I had expected the hon. Prime Minister to have told this
House as to how this Confidence Motion has come about. What are the reasons for 1t? Why did the President of
India direct the Prime Minister to seek the confidence of the House? I think the whole country was expecting
that the Prime Minister in his initial observations, after moving the Motion, would tell this august House the
reasons for seeking the Vote of Confidence. The Prime Minister said that instead of speaking first, he would
prefer to listen. I think there is a confusion between the Confidence Motion and the No-Confidence Motion.
Today we are not discussing the No-Confidence Motion but the Confidence Motion.

During the General Elections of 1998, the slogan of BJP was, "an able Prime Minister and a stable Government'.
This Government assumed office on the basis of a National Agenda for Governance. In the last 13 months of this
Government, I have neither seen the stability nor the governance.

I think these 13 months have been a period in our country where the country has witnessed a rule of non-
governance. While participating in the debate on the Confidence Motion last time, though I elaborately dealt
with the prevailing political instability in this country, I emphasised that as far as our nation is concerned, more
than stability, it is the governance which is more important. I would like to quote:

"Is it enough for our country to have a stable Government if that Government does not govern? I think the
important thing today is not merely stability. It is the good governance which is the issue today."

I further said:

"I am not worried about the stability of Mr. Vajpayee's Government. I am only worried about the governance by
this eighteen-party Government."

I would have liked to go into the matters relating to finance. But then I do not have much experience of finance.
Whatever the Finance Minister has claimed just now about the economy, I think, tomorrow somebody will reply
to all those things. I have something with me. I do not want to waste my time by contradicting the Finance
Minister. But who does not know what is the state of affairs in this country today? You talk of economy or you
talk of foreign policy. Of course, again, I am not going to deal with the foreign policy. Though the hon. Home
Minister made a reference to this in the morning, my colleague Shri Natwar Singh will be dealing exclusively
with the foreign policy tomorrow or may be late this evening.

Look at the law and order situation in the country and look at the morale of the nation as a whole. I do not think
anybody need to explain all this with the type of electronic media and print media that we have and with the
information technology that is available today in this country. It does not matter what Shri Sangma is speaking
on the floor of the House. People already know; people can judge whether Shri Sangma is speaking truth or not.
It does not matter. I am not going into all this and make a reply to these points.

Today, I thought I will deal exclusively with one area of concern. That area of concern is the denigration of
institutions that is taking place in our country. The way our institutions are being weakened, the way our
institutions are being destabilised and the way our institutions are being denigrated, this is the cause of worry for
us. If we are able to preserve, promote and strengthen our institutions and if we are able to strengthen and
preserve our systems, the country will move even with instability of the Governments. I am told Italy had 51
governments in 50 years. But it is moving. So is the case in many parts of the world. Therefore, what is
important in our country to remember is that how do we preserve, protect and strengthen our institutions.

I am sorry to say that in the last thirteen months, a lot of damage has been done to our institutions and I have no
courage to blame the hon. Prime Minister for this. I have faith on him. But how has it happened? Is it deliberate
or accidental or conscious or unconscious? Perhaps, it 1s due to lack of experience in governance. Look at the
institution of the office of the President himself! The President's name was being dragged on the floor of the



House to facilitate a debate so much so that next day, the Minister for Parliamentary Affairs had to intervene
saying that the Speaker will go through the records and will expunge all those remarks. It was in a very bad
taste. The President of India and the Government communicate with each other. Secret correspondences are
there; confidential correspondences are there but today, we find that even the secret communications between the
Government and the President are being leaked to the Press. Are we not denigrating the office of the President?
Look at the manner in which Admiral Vishnu Bhagwat had been dismissed! The President of India is the
Supreme Commander of the Armed Forces but we are told through the Press that the President of India was not
even consulted.

SHRI INDRAIJIT GUPTA (MIDNAPORE): He had not signed it.

SHRI PURNO A. SANGMA (TURA): It was not the question of approving or signing it. What did the
Government do? This is what we read in the papers, Mr. Prime Minister. If it is not true and even then we are
deliberating it, it is because you never told the Parliament about it. This is another charge I want to level against
you. You never tell the Parliament as to what is happening and we come to know about it through the electronic
and print media. But the allegation is that the President did not sign it. The President was simply "informed". I
am worried about it. Again Mr. Prime Minister, I want to say that [ have no allegations against you because you
would not have done it deliberately and it cannot be so. You may come to the Parliament itself.

What is happening in Parliament? [ am sorry to say that today Parliament has become non-functional. In the last
Session, 17.29 per cent of the time had been lost because of disorder. I know that you will ask as to who created
disorder. Is it not the Opposition? You can ask me this legitimate question. If the Opposition was creating this
problem, was it not your failure of floor management? Do you ever think as to how the floor has to be managed?
If the Treasury Bench has no patience to hear the Opposition, if the Minister for Parliamentary Affairs provokes
the Opposition, does not even talk to the Opposition Leaders and wants to impose decisions and his will, then
how do you manage the floor of the Parliament? The floor management of Parliament is the sole responsibility
of the Treasury Benches. Today, if the whole country is witnessing slogans, if the whole country is witnessing
the Members coming to the well of the House and if the whole country is witnessing disruptions in the
proceedings of the House, then I hold the ruling party responsible for this.

It is the failure of the Government's floor management.

Then, what is the Parliament of India? The Parliament of India consists of the President and the two Houses...
(Interruptions)

SHRI VIJAYASHANKAR (MYSORE): About the bogus voting also, do you want us to take the
responsibility?...(Interruptions)

SHRI PURNO A. SANGMA (TURA): I am raising serious issues. I am not blaming you fully. Perhaps, we are
also partly responsible. But I am holding you more responsible. These are the serious issues of the country. We
must apply our mind. I am sure, the hon. Prime Minister is with me a hundred per cent.

I said, right at the beginning, that what has happened has not happened deliberately because Shri Vajpayee
would not have consciously allowed all these things. That is why, I attributed it to lack of governance and lack
of experience in governing the country. That is what I am attributing to you. Therefore, you should learn this.
What happened to the Prasar Bharati (Amendment) Bill?...(Interruptions)

SHRI M. MASTER MATHAN (NILGIRIS): You have got fifty years of experience. You are talking of good
governance. But why did you go to the Well of the House?...(Interruptions)

MR. SPEAKER: Please do not interrupt him.

SHRI PURNO A. SANGMA (TURA): What happened to the Prasar Bharati (Amendment) Bill? It was passed in
the Lok Sabha. The Government decided not to send it to the Rajya Sabha. Is it not a violation of the
constitutional obligation and constitutional requirement? Can the Government just take the Parliament for a
ride? It thinks that the Upper House of Parliament is just nothing. Did the same thing not happen with regard to
the imposition of Article 356 in regard to Bihar? Was it not the duty of the Government to see that after having
passed it in this House, it should automatically have gone to the Rajya Sabha? But the Government decided not
to send it to the Rajya Sabha because technically the Government can withdraw its decision. Are we going only
by the technicalities? Is the imposition of President's Rule in any State a matter of a mere debate in Lok Sabha or
Rajya Sabha? Do we not have a Constitution of India? Why are you doing it?

What happened in the last thirteen months? I do not want to hurt my friend Shri Pramod Mahajan. What is
happening in the Information and Broadcasting Ministry is because of him only. Shrimati Sushma Swaraj is
here. She was a very very good Minister of Information and Broadcasting after me...(Interruptions)



THE MINISTER OF COMMERCE (SHRI RAMAKRISHNA HEGDE): Why do you not say that she was better
than you?...(Interruptions)

SHRI PURNO A. SANGMA (TURA): I am not touching Commerce. I am not touching exports and imports.
Today, there is no CEO. There is no Director-General, Doordarshan. The employees are on strike. Only Shri
Pramod Mahajan 1s there. So, I was asking somebody this question: What is happening in Doordarshan? He said
that there is no more Doordarshan. | asked why it is so. He said that it is the Sarkar Darshan now. It is no more
Doordarshan but it 1s giving the Sarkar Darshan...(Interruptions)

SHRI S. JAIPAL REDDY (MAHABUBNAGAR): It is Shri Mahajan's Darshan...(Interruptions)

SHRI PURNO A. SANGMA (TURA): I am talking about Parliament. Shri Yashwant Sinha, you remember that
when you presented the 1998-99 Budget, for the first time in the history of this Parliament, the Demands for
Grants of all the Ministries had to be guillotined. The Demands of only one Ministry, the Ministry of
Agriculture, were discussed for exactly 15 minutes. Shri Balram Jakhar spoke for 15 minutes. If the Parliament
of India has to deny the people of this country a debate on the Budget proposals and if we have to just guillotine
everything, are we doing justice?

Is the Government functioning? Is the Parliament functioning? I am asking these very serious questions.

From the day you took over, till today, this Government have promulgated 35 Ordinances. ... (Interruptions) Yes,
35 Ordinances. They have not been ratified by Parliament of India. Is it a Government by Ordinance only?
Where is the relevance of Parliament of India? I am talking of the weakening of our institutions and Parliament
is the most sacred institution in the country. If the laws of this country have to be only promulgated and in 13
months you have promulgated 35 Ordinances that could not be ratified by the Parliament of India, are we doing
Justice to the Parliamentary democracy? I am asking this very simple question.

Come to the institution of Governorship. Come to any other institution. I do not want to name them. Today,
anybody can become a Governor. You only have to be a loyal party man and after having occupied the post, you
continue to be a party man and declare yourself to be a party man. Where is the impartiality of the office or of an
institution? It is all right. One can have an ideology. I have an ideology. Tomorrow, I can become a Governor.
But the moment I become a Governor, I think, I am a Governor and that is all and nothing else, if I have to do
justice to my job. Therefore, anybody can become anybody in this country today. I think, we are not doing
justice to the institutions. Institutions are suffering.
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MR. SPEAKER: Please sit down.

... (Interruptions)

SHRI PURNO A. SANGMA (TURA): Come to bureaucracy. I do not want to go into the details. What
happened to the Enforcement Director, Shri Bezbaruah? What happened to the Secretary, Urban Development
Ministry?

SHRI MOHAN SINGH (DEORIA): What happened to the Vigilance Commission?



SHRI PURNO A. SANGMA (TURA): Whatever it may be, Mr. "a' or Mr. b’ is appointed Secretary to the
Government of India and the Minister says, "She will not exercise the power of the Secretary and I will not give
her any work'. It is not correct to do so. We are denigrating the established systems, the established institutions?
I can go on and on to many other things. But I do not think I need to because I promised my party that I would
take only half an hour.

In the last debate, I also spoke about a hidden agenda, a hidden agenda for saffronisation of educational system.
My apprehension was, how RSS is going to work in every school of India? Dr. Murli Manohar Joshi promptly
stood up and said, " You are wrong, Shri Sangma, we do not have any hidden agenda'. I told this House that well,
I am only expressing my suspicion. I used the word 'suspicion'. Have we not seen in 13 months? Are we not
seeing in 13 months what is happening to the HRD Ministry? Was this country not stunned when in the
Conference of the Education Ministers of this country, Dr. Murli Manohar Joshi introduced an RSS man saying
that here is a person who will formulate our education policy and here is a person who will brief what will be the
future policy of education where Saraswati Vandana is going to be compulsory.

We only remember that. I do not think anybody has forgotten it.

SHRI INDRAJIT GUPTA (MIDNAPORE): What was that expert?

SHRI PURNO A. SANGMA (TURA): That expert's name is Shri Chitlangia. It is a very difficult name to
pronounce.

Sir, I have information as to how people are being selected for institutions in the Ministry of Human Resource
Development, how people are being posted, how the syllabi are going to be changed, how the history is going to
be refined etc. We know how the Indian Council of Historical Research was reconstituted. They may deny all
these things. But I strongly feel that we are heading towards a situation where there will be a danger for our
democracy as such.

Then, there is the example of handling the i1ssue of Admiral Vishnu Bhagwat's dismissal. We read in the Press
that he was a threat to national security. The official statement issued on 30.12.1998 said that the Admiral
Bhagwat's conduct threatened national security. It went on to say that Vishnu Bhagwat has taken a series of
actions in defiance of the established system of Cabinet control over the Armed Forces.

Sir, I have already referred as to how the President was ignored. I have also read about Shri Brajesh Mishra
claiming that the Opposition people were consulted, Shri Sharad Pawar was consulted, Shri [.LK. Gujral was
consulted etc. I know that Shri Sharad Pawar has described it as a total falsechood. We read everyday statements
and counter-statements being issued by Admiral Bhagwat and Shri George Fernandes. Yesterday, I received a
big booklet explaining as to why he was sacked. I want to ask how a courageous person and a person with a
clear conscience like Shri George Fernandes, who 1s very close to me, - I have a lot of admiration for him; he
helped me so much when I was the Labour Minister and he was a trade union leader - is frightened today. He is
going to the Press everyday to defend himself and he has now come out with a booklet to defend himself. If the
Defence Minister has become so defensive, what will happen? Instead of defending the country, he is now
defending himself. How will the country run?

Sir, I am not going into this matter further because we are expecting a debate on this issue and I will be
participating in that debate. Therefore, | am not going into the whole issue of the dismissal of Admiral Bhagwat.
But I only want to ask this question that when the matter 1s before this House, when the hon. Speaker has
admitted a Motion and it has to be discussed on the floor of the House, why has the Government been going to
the media everyday? Why did the Government not come to Parliament earlier and tell us what had happened?
We came to know everything from the Press. The Parliament has not been told anything about it. Why is the
Government trying to justify his action through the media and not through the Parliament of India?

I take a strong objection that when a matter is lying before the House and when the hon. Speaker has admitted
the Motion, I think, the Government should stop going to the media. Whatever the Government has to say, let
them say it on the Floor of the House. Otherwise, the whole thing 1s going to be prejudiced.

I never talk that [ have some element of being a prophet. But on the 28th March, 1998, here 1s what I have said. |
was reading my speech. And I found that whatever I had said on that day is happening. I spoke so much about
non-governance.

Another thing I spoke about on that day was very interesting. I referred to the national agenda for governance
where it had a reference to the National Water Policy. I attributed that this National Water Policy has been
included there to please somebody in the South. I wished the Prime Minister all the best and success. [ would
like to quote that:



"I wish you well in your effort to please somebody in matters of Cauvery water. I wish you success in solving
this problem. But having known the South Indian river, which is as mighty and as sacred as the Ganga, I am only
afraid that the Cauvery and the riparian water issues may wash away your Government."

That is how, I think, you are here today. And that is precisely the reason why we are discussing this Motion. |
cannot wish you all the best second time. I have to oppose the Motion moved by the hon. Prime Minister.

(ends)
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SHRI R. MUTHIAH (PERIYAKULAM): Mr. Speaker, Sir, I would have appreciated Shri Atal Bihari Vajpayee
if he would have stepped down from the office instead of seeking this vote of confidence after our leader had
withdrawn support to his Government yesterday. There are reasons for seeking the resignation of the Prime
Minister. In the forenoon, the hon. Minister of Home Affairs had stated that when this Government was formed
in March, 1998, the President had asked Shri Atal Bihari Vajpayee to form the Government even before the
letter of support from our party was given to the President. The fact 1s not like that. Only after the receipt of our
letter, His Excellency, the President, had invited the Leader of the BJP Parliamentary Party, Shri Vajpayee, to
form the Government. Thus, we were the prime cause for the formation of this Government. ... (Interruptions)
SHRI R. MUTHIAH (PERIYAKULAM): I have to mention the facts. ... (Interruptions)

MR. SPEAKER: Hon. Members, please take your seats. What is this?

... (Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): The practice of Shri Baalu is always to disturb the House. He is doing
it even now.

Not only for the formation of this Government, but, for the formation of the alliance which BJP had established
for the last Lok Sabha elections we were the root cause and our leader Puratchi Thalaivi was the cause for
electoral alliance from State to State. Advaniji would recall that after the 1996 General Elections there was
nobody to support them in this Parliament when they sought a Vote of Confidence, except Shiv Sena. On the
contrary, did you get these many parties in this House to support you when you had sought a Vote of Confidence
during 19987 Is it not our leader the root cause for everything? What reward have you given to her?

MR. SPEAKER: You cannot read the entire text. You can just quote a few sentences.

SHRI R. MUTHIAH (PERIYAKULAM): I am not reading everything.

Have you not ill-treated us? Have you not humiliated us? With all faith we have formulated our National Agenda
and in the National Agenda we have included so many things pertaining to Tamil Nadu. Have you fulfilled all of
those aspirations of Tamil Nadu? In our National Agenda, we have assured the country the constitutional
protection of 69 per cent reservation which is prevailing in Tamil Nadu. We have assured to make arrangements
to declare all the national languages of the country, including Tamil, as the official languages of the Union
Government. We have assured 33 per cent reservation for women in the Parliament and in the State Legislatures.
We have assured amicable solution to the river water disputes, as my predecessor the former Speaker of Lok
Sabha himself pointed out, including Cauvery water dispute. We have assured to implement the Sethu
Samudram project of Tamil Nadu 1n a fitting manner.

Now I am asking our Prime Minister what steps he has taken for the implementation of all those schemes which
we have assured to the country in our National Agenda. Shri Vaiko is going to speak. We have included the
Sethu Samudram project even in this Budget. Just a mention is there; but not a single rupee has been earmarked
by the hon. Finance Minister in his Budget. A single word is there; that is all. Now everybody is speaking on
behalf of the BJP. Their Spokesman was saying that we have withdrawn the support because, you have not
dismissed the DMK Government in Tamil Nadu. The dismissal of the DMK Government is not in our hidden
agenda. We have assured the people of Tamil Nadu during the elections itself that if we come to power, if our
allies come to power in the country, we shall dismiss this anti-people DMK Government from power.

SHRI INDRAJIT GUPTA (MIDNAPORE): How can he dismiss it?... (Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): We have assured the people in front of the hon. Prime Minister
himself; in front of the hon. Home Minister himself, our leader had assured the people of the country and people
of that State that if we come to power, the anti-people Government headed by the DMK shall be dismissed...
(Interruptions)

... (Interruptions) That would be their hidden agenda... (Interruptions)

MR. SPEAKER: Shri Baalu, please.

... (Interruptions)



this is their hidden agenda... (Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Sir, we had not demanded the dismissal of the Tamil Nadu
Government during our personal talks, but we have demanded that in this House itself. We have assured the
people of Tamil Nadu that we would dismiss the Government of Tamil Nadu... (Interruptions)
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SHRI R. MUTHIAH (PERIYAKULAM): We were not in alliance with them in the elections. In the elections we
had an alliance with the BJP. In front of their leader and all the people we had assured the people of Tamil Nadu
that we would dismiss the DMK Government in Tamil Nadu. It is not in our hidden agenda. We have openly told
the people... (Interruptions)

(Interruptions)

MR. SPEAKER: Shri Muthaiah, Please address the Chair.

SHRI R. MUTHIAH (PERIYAKULAM): Sir, on so many occasions we have put forth this demand openly in
this House itself. Now, these people are saying that because of the non-dismissal of the DMK Government, we
have withdrawn the support. The reason is not that alone, Sir.

(Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Yes, even now we are saying that the DMK Government ought to be
dismissed. We have been demanding this Government. We had even demanded this when Shri Indrajit Gupta
was the hon. Home Minister. In the Rajya Sabha we had demanded it from him. It is not only with this
Government ... (Interruptions)

(Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Even with the United Front Government we had demanded this. We
have demanded with this Government also and even we would demand with the future Government...
(Interruptions) Yes, openly, we will demand. It is not in our hidden agenda like you have... (Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Sir, when we had asked for justice in the Cauvery Water Issue, we
were betrayed. When we had insisted for constitutional protection of 69 per cent reservation for the OBCs, we
have been betrayed. When we were eagerly waiting for the steps to be taken to treat Tamil as the official
language of this Union Government, we were betrayed. These are the things pertaining to our State alone. There
are so many things.

When our leader had raised the issue of Vishnu Bhagwat in the Coordination Committee itself, it had been
neglected and the neglect itself has revealed clearly the failure of this Government to uphold the security of the
country itself. They are saying that only after all these things our leader had insisted on the Bhagwat 1ssue. But [
would like to inform the House that as early as 2 January 1999, our leader had issued a statement insisting the
hon. Prime Minister to take action in this regard and to have a thorough enquiry on this issue.

After all these demands of ours were neglected, we decided to ... (Interruptions)

SHRI INDRAJIT GUPTA (MIDNAPORE): She demanded something about the Defence Minister also. ...
(Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Yes. On 2-1-1999, she had given a statement stating that this should
be thoroughly inquired into. After that, with all these things, we came to understand that as long as this
Government is going to be allowed to remain in power, that shall be a security risk for this country and because
of the failure of this Government, we have decided to withdraw our Ministers from the Cabinet and to stay away
from this Government. From yesterday, we have withdrawn our support to this Government.

Today morning, Shri Advaniji has stated so many things but he never cared to state something about his Home
Ministry. As to what negligence this Home Ministry is having, I am having one instance of one Mr. Madani, who
had been arrested under the NSA in connection with the Coimbatore bomb blast. Due to the negligence of the
Home Ministry, a hard core terrorist who had supplied arms to the terrorist involved in the Coimbatore blast had
been let off from the NSA. Sir, then to what conclusion can we come to? Today, he has appreciated the DMK for
their support which they are going to lend to this Government when the voting 1s going to take place. ...
(Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): Yes. What is the hidden agenda between the Home Minister and your
Party for the past one year? Sir, he had rewarded them like anything. For what? You have to tell us ...
(Interruptions)



... (Interruptions)

SHRI R. MUTHIAH (PERIYAKULAM): For the past one year, he had done his level best to bail out Shri
Karunanidhi from the Jain Commission accusations. That is why, the DMK is going to reward this Government.
This Government had rewarded all these things to the DMK. That is why, after all these facts having come to
light, we have withdrawn our support to this Government and as such, I am opposing the motion moved by the
hon. Prime Minister; we are opposing this Government wholeheartedly and all the 18 Members from our Party
are opposing this motion.

Somebody is spreading some rumours; some managers of this Government who have not attended this House
are spreading some rumours outside that there is going to be a split in the AIADMK. No. All the 18 Members
are wholeheartedly with our leader, Puratchi Thalaivi Dr. Jayalalitha in opposing this Motion of Confidence in
this House. ... (Interruptions)

(ends)

DR. SUBRAMANIAN SWAMY (MADURAI): In Hyatt Regency hotel they are doing it. ... (Interruptions)
MR. SPEAKER: Now, I call upon Shri Vaiko to speak.

... (Interruptions)

MR. SPEAKER: Order please.
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SHRI VAIKO (SIVAKASI): Mr. Speaker, Sir, thank you very much. The hon. Prime Minister, Shri Atal Bihari
Vajpayee has moved a motion calling upon this House to express confidence in the Council of Ministers headed
by him.

Sir, with all sincerity, I am here to support the Motion.

Sir, some of my friends have been telling about the mandate. The mandate was given by the people of India in
their own wisdom. It was not an absolute majority to any political party. Bharatiya Janata Party became the
single largest party. In the year 1996, when the mandate was given, at that time also, the Congress was defeated.
(Interruptions) Yes, they are the real culprits. That is why, I am pointing at them. Again in the year 1998, the
people had rejected Congress outright. The Congress had been voted out. The mandate we sought from the
people was on the plank of stability under the leadership of Shri Atal Bihari Vajpayee. That was the mandate
given by the people. This side only focussed the leader. Here is the leader to lead the country. But in the other
camp, they were 1n total confusion. They could not project a leader from their ranks. Therefore, now it is an
attempt by the Congress Party, which has been their modus operandi for all these years in this country, to
destabilize this Government. It is an attempt to destabilize the mandate given by the people. It is an attempt to
destabilize democracy.

When Shri Sangma was referring to the parliamentary democracy, I recalled the words, "The devil quotes the
scriptures of the Bible". Sir, I am looking at my friends from non-Congress (I) political parties here. There is not
a single non-Congress political party either in this House or in the country which has not been a victim of the
destabilization game of the Congress. In the 1996 elections, on the floor of this House, when Shri Deve Gowda
took the reigns of the Government after the fall of the 13-day Government of Shri Atal Bihari Vajpayee, the,
then President of the Congress Party, Shri Narasimha Rao, gave an assurance that their party would give
unconditional support for its fullest term of five years. After some time, some strange theory of relativity was
discovered by the destabilizers of the Congress Party and the time compression took place that that tenure of five
years was suddenly reduced to 10 months. Shri Gowda was thrown out. Then, my esteemed friend, Shri Inder
Kumar Gujral took over the reigns of the Government. It was only for six months. When they, the Congress
Party, speak about parliamentary democracy and the norms of democracy, this country has not forgotten and the
people of the country will not forgive for what has happened all these years.

The Congress Party does not allow any other party, any non-Congress Party to rule any State in this country and
also the Centre. That is why, let us recall, what happened in the year 1959 to the Namboodiripad Government in
Kerala. Out 0of 104 times when the State Governments were toppled, it was the Congress Party which dismissed
95 times.

In a democracy when a ruling party becomes an opposition party by the verdict of the people, if the members of
that party have got any respect for democracy, they should wait for the next term. But as Shri Yashwant Sinha,
our hon. Minister of Finance has stated, they cannot survive without power. (Interruptions)



SHRI A.C. JOS (MUKUNDAPURAM): Two theories of democracy are being promulgated! (Interruptions)
SHRI VAIKO (SIVAKASI): Yes. I can. I support them. You please listen.
SHRI A.C. JOS (MUKUNDAPURAM): I am listening to you.

SHRI VAIKO (SIVAKASI): It is your party which killed democracy in this country. When there was a threat to
your Government due to the verdict of the High Court of Allahabad, 1t was your party which killed democracy, a
model democracy. And to uphold democracy, along with some of our friends, we suffered in the dark cells of the
prison. (Interruptions)

MR. SPEAKER: He 1s not yielding.

... (Interruptions)

SHRI VAIKO (SIVAKASI): You have no right to speak about democracy.

SHRI A.C. JOS (MUKUNDAPURAM): You got elected through Ms. Jayalalitha's support.(Interruptions)
SHRI VAIKO (SIVAKASI): I do not want to enter into that muddle now.

You can answer me. Would you answer me whether you destroyed democracy in the 1975 or not? In the year
1975 you murdered democracy. You were thrown out. Again, you were thrown out by the people of India in the
year 1977. The Congress Party was thrown out, lock, stock, and barrel. They were rejected by the people of India
in the year 1977.

What happened? Again, they played the same trick when the Morarji Desai Government was there. They
instigated, they gave false hopes, they totally misled Chowdhary Charan Singh and then they pulled down that
Government. Then what happened? Chowdhary Charan Singh had to face the same music on the first day when
Parliament commenced.

Again, in the year 1990 when the V.P. Singh Government was there, what happened? (Interruptions)
MR. SPEAKER: No, let there be order in the House.

SHRI VAIKO (SIVAKASI): Because they are afraid of my arguments there is a problem. They cannot face the
argument. They are terrified.

When Shri V.P. Singh's Government was there again, what did they do? They misled them again, they instigated
Shri Chandra Shekhar as Shri Sinha explained the terrible experience which he had to undergo. At the sight of
two Policemen from Haryana State, they raised a hue and cry and that Government was toppled. They had to go.

About the Congress, Shri Lalu Prasad and Shri Mohan Singh also know. (Interruptions)) I have got respect for
you, Shri Lalu Prasad.

it Te] TR (FERT) : fRemt st v w5t g fean)

... (=TaY)

SHRI VAIKO (SIVAKASI): Shri Lalu Prasad, do not play into the hands of the Congress! At least do not play
into the tentacles of the octopus. You will be finished.

That has happened previously.

Why the Congress Party started the destablising game now? What is the reason? This Government, headed by
Shri Atal Bihari Vajpayee, brought glory and credit to the country before the eyes of the world when Pokhran
tests were conducted. It was demonstrated to the world that India is a nuclear weapon State. We have proved our



might and demolished the myth that the so-called powers of the world is having that they are the nuclear weapon
State. So, that myth was demolished. On the one hand, proving our might and establishing this country as a
nuclear weapon State in the world, he extended an olive branch to Pakistan for peaceful coexistence. The world
has witnessed many defining moments and many defining occasions of history.

Sir, at Camp David when Mr. Anwar Saddat and Menachem Begin shook hands and entered into an agreement,
the world was jubilant; when the Berlin Wall was demolished, the world was jubilant; and when the Palestinian
side and the Israelis entered into an agreement in the lawns of the White House, the whole world congratulated
it. Likewise when Madam Indira Gandhi entered into an agreement with Mr. Zulfikar Ali Bhutto --the Shimla
Agreement -- the world cherished it and congratulated it. Likewise when the bus crossed the boundary and
entered into the territory of Pakistan, the whole world congratulated Shri Atal Bihari Vajpayee. Here is a
message for peace and here is a message for peaceful coexistence.

These people are raising hue and cry that this Government is against the Muslims and the Minorities and when
that argument was demolished, they were terrified. The Government consolidated in every field. Therefore, they
wanted to pull down the Government. Now, my friends are playing into their hands. The mandate was given for
Shri Vajpayee.

We inherited a legacy particularly from the Congress. But all the ills in economic fields are the legacies inherited
by this Government. The hon. Minister of Finance elaborated in detail as to how we have overcome the crisis
which is reflected due to the global economic crisis and the East Asian economic crisis. Therefore, in every field
when the Government is succeeding and consolidating, they decided to pull down the Government. Their
attempt will end in fiasco and they will not succeed. When the voting takes place, what happened in the case of
Bihar, the same thing is going to be witnessed by the House and the world.

All these years, during the last five decades, when the Congress Party was in rule, scandal after scandal and
scam after scam took place. That was the experiment with the Congress Government. For example, right from
Mundra Corruption to Securities Scam, Urea Scam, Sugar Scam and Bofors, a number of scams took place.

I am coming to Bofors. I have got respect for my comrades, my Marxists friends.

What have they stated on Bofors in 1987 when the debate on Bofors took place on 20th April? This is what Shri
Somnath Chatterjee said on the floor of the House:

"Charge after charge of corruption and charge after charge of bribery is there. This Government is trying to place
the cart before the horse. We are disclosing facts without involving the Parliament but they are trying to put
everything under the carpet.”

This was the speech of Shri Somnath Chatterjee. When Shri Indrajit Gupta, the leader of the Communist Party
wanted to seek a clarification as to what was the total amount involved in the contract, again Shri Somnath
Chatterjee interrupted and said: "What was the total percentage of bribery?". Again in the year 1988, that is, the
next year, when the debate on Bofors took place on 15th November, Shri Somnath Chatterjee, when he was
referring to an insinuation and criticism by the Congress friends against Shri V.P. Singh, said: "As if he was
sharing bed with the Opposition". These are the words of Shri Somnath Chatterjee. He was referring to Shri V.P.
Singh sharing bed with the Opposition. He said: "I hope he does not share bed with the Congress people. [
repeat, I hope he does not share bed with the Congress people because then he will have AIDS". This was the
statement made by Shri Somnath Chatterjee. Even in the year 1979, when Shri Jyotirmoy Bosu tried his level
best to contact Shri Jyoti Basu when he was on vacation in Warsaw in Poland, we felt very sad when the Marxist
Communist Party did not support the Government and they abstained themselves. Now the Congress Party is
trying its best to destabilise democracy, to destroy the norms of democracy by Hand with the help of Hammer
and Sickle. This is what is happening here.

We are seeing all these scams and corruption charges one after another. The money which has been looted in the
name of the Bofors contract, has been deposited in five accounts in the Bank of Switzerland ...(Interruptions)
SHRI K.H. MUNIYAPPA (KOLAR): What is your participation in Sri Lanka?

MR. SPEAKER: Please do not interrupt. Please take your seat.

SHRI VAIKO (SIVAKASI): My participation is known to the whole world. It is transparent. It is not hidden...
(Interruptions)

MR. SPEAKER: Hon. Member, please take your seat.

... (Interruptions)

MR. SPEAKER: Nothing will go on record except Shri Vaiko's speech.

(Interruptions) ... (Not recorded)



SHRI VAIKO (SIVAKASI): Sir, they have looted the country in the Bofors contract, they have lotted the country
in the Security Scam, they have looted the country in the Sugar Scam, they have looted the country in the Urea
Scam. Today, the Government is freed from the clutches of blackmailers. Today, the Government, headed by
Shri Vajpayee, is liberated from the clutches of blackmailers and pressure groups. There was a ridiculous
statement about Defence that this Government, particularly the Minister of Defence and the Minister of External
Affairs have prevented the launching of Agni-IL...(Interruptions). When that ridiculous statement was in the print
media, already Agni-II had been launched and it had crossed the east coast.

AN HON. MEMBER: Now Agni-III will be launched in Delhi...(Interruptions)

SHRI PRITHVIRAJ D. CHAVAN (KARAD): Who made that statement?

SHRI VAIKO (SIVAKASI): You know better than anybody else. Those who are capable of making such
ridiculous statements, have made it.

Mr. Speaker Sir, Shri Sharad Pawar, the Leader of Opposition spoke at length. Shri Sangma also spoke. There
was not even a single charge of corruption against the Prime Minister of this country, against this Government.
SHRI PRITHVIRAJ D. CHAVAN (KARAD): What does Guruswamy say?

SHRI VAIKO (SIVAKASI): On Shri Mohan Guruswamy issue, their whole case was demolished on that day
and they did not have the face on that day. ....(Interruptions) There was no case at all. All their arguments were
totally destroyed.

Sir, our Prime Minister had put a very interesting question for argument sake : “what will be the post-Vajpayee
Government scenario?' Is there any unanimity among them? The Revolutionary Socialist Party and the Forward
Bloc have categorically stated that on any account, they will not support any formation headed by Congress.
There are more than 18 people aspiring to become the Prime Minister of this country. For argument sake, if this
Government falls, there is no option other than election.

What is the opinion of the people? The mandate of the people should be respected and honoured. The will of the
people should be respected and honoured. Even the people who had not voted for the BJP and alliance, even the
people who did not exercise their franchise in favour of BJP at the time of election in the year 1998, those
people also want this Government to continue. That is the verdict of the opinion poll. In the morning our Home
Minister read out the opinion poll of India Time. There was a question in the opinion poll: *will Sonia be a better
Prime Minister than Vajpayee?' "Yes' was said by 19 per cent, 'no' by 77 per cent and "cannot say' by 4 per cent.
This 1s a magazine which 1s always critical of the BJP Government. This 1s the magazine, Outlook, which 1s not
supporting the BJP Government. In this magazine, there is a report about the opinion poll. This is April 19, 1999
edition. The question was : "Should Vajpayee continue or resign?' This opinion poll was taken in six
metropolitan cities including Chennai. Sir, Chennai has not voted for the BJP alliance. In all the three
constituencies, we were defeated at the time of election. Even then, the opinion poll taken in six cities including
Chennai says that Vajpayee Government should continue. 63.9 per cent people say that he should continue. 26.2
per cent people say that he should resign. That is the will of the people.

Sir, we are committed to democracy. We have never compromised even an inch on the question of corruption.
Corruption is the cancer in public life. Corruption is the biggest evil in the public life and all these years ....
(Interruptions) when the Congress was holding the reins of the Government, they were involved in scandal after
scandal. But the whole year of 1998 was a scandal-free year for India, scam-free year for India. Therefore, those
who have looted the coffers of the people, those who have looted through corrupt practices, it is their design and
modus operandi to utilise the executive authority for their own personal agenda. What is the hidden agenda?
There is no hidden agenda at all.

The Government is committed to implement the National Agenda for Governance.

There was a mention about the Sethu Samudram Canal Project. I would like to pose a question to my friends on
that side. All these years, why did you not come forward to implement this project? You were in power for 45
years and there were so many Prime Ministers. It is only Shri Atal Bihari Vajpayee, when he visited Madras on
the 15th of September to participate in the rally conducted by the MDMK on the Anna's Birthday, he had
assured the people that the long pending Sethu Samudram Canal Project would be implemented by the
Government. So, Sir, these people have no right to criticise about those things.

They talked about communalism. The country has not forgotten as to what role they have played. It is the
Congress Party which played the communal card when the elections took place in Jammu and Kashmir for the
first time. They played the Hindu card. We are committed to secularism. When we extended support and when
we became a party in the alliance, we have categorically stated that secularism and the places of worship,



whether it is a Church or a Mosque or a Temple or a Gurudwara, should be honoured and respected. ...
(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): They have demolished the Babri Masjid.

SHRI VAIKO (SIVAKASI): I will come to that point.

We are second to none. Whenever any attack on minorities takes place, it is deplorable and condemnable. These
were the words used by Shri Atal Bihari Vajpayee. You kindly go through the speech of Shri Vajpayee, when he
moved the No-Confidence Motion in the year 1992. He expressed his sadness and unhappiness. But what has
happened? ... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): In whose presence was it demolished?

SHRI VAIKO (SIVAKASI): What was the Congress Government doing? The Al-Agsa Mosque at Jerusalem is
being protected even today. Shri Acharia, please listen. In Jerusalem, even today, the Al-Agsa Mosque is being
protected. What was the Congress Government doing with 128 companies and what was the Army doing? What
was the Congress Party doing? ... (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Who have been charge-sheeted for the Babri Masjid demolition?
SHRI VAIKO (SIVAKASI): Who allowed 1t? It 1s the Congress Party which allowed the shilanyas to take place.
It was Shri Rajiv Gandhi who allowed shilanyas to take place.

SHRI SHARAD PAWAR (BARAMATI): It was Shri Kalyan Singh.

SHRI VAIKO (SIVAKASI): It was your Government and it was the Congress Party, which was in power, which
allowed a temple to be erected. So, you have no moral right to speak about all those things.

SHRI DATTA MEGHE (WARDHA): It was the BJP Government in Uttar Pradesh.

MR. SPEAKER: Let him complete.

SHRI VAIKO (SIVAKASI): Democracy should be protected and we are committed to democracy. Today, there
1s unanimity, cohesion, mutual and cordial understanding between the BJP and its allied parties. With one will,
one heart and one determination, we are for the stability and prosperity of the country. The Government headed
by Shri Vajpayee and the allied parties are committed for that. Could you say like that? Every party has a
different agenda. Whatever happens, Sir, with all sincerity, I would again like to say that during these thirteen
months till this minute, they have not been able to pinpoint a single accusation of corruption against this
Government. This Government is for transparency and honesty.

Mr. Speaker, Sir, why have some people withdrawn their support? ... (Interruptions) It is because the
Government could not compromise on the question of corruption, and that is the reason. ... (Interruptions)

MR. SPEAKER: Shri Vaiko, please conclude.

SHRI VAIKO (SIVAKASI): It 1s a question of corruption involving not one or two crores of rupees but
thousands of crores of rupees. ... (Interruption)

MR. SPEAKER: Shri Janarthanan, please take your seat.

... (Interruptions)

MR. SPEAKER: Shri Muthiah, please take your seat.

... (Interruptions)

MR. SPEAKER: Nothing will go on record except Shri Vaiko's speech.

(Interruptions) ... (Not recorded)

SHRI VAIKO (SIVAKASI): Sir, I did not name any political party. ...(Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.

... (Interruptions)

SHRI VAIKO (SIVAKASI): I did not name any political party but those who are guilty are jumping in their
seats. ...(Interruptions)

MR. SPEAKER: Shri Vaiko, you have taken more than half an hour. Please conclude.

SHRI VAIKO (SIVAKASI): Sir, there are many paintings hung on the inner walls of Parliament House.

MR. SPEAKER: Shri Vaiko, please conclude.

SHRI VAIKO (SIVAKASI): I am going to conclude, Sir, but they are interrupting me. ...(Interruptions) I did not
name any political party. But, if some people are guilty, they become panicky. ...(Interruptions) Sir, at least the
Government is free from the biggest blackmailers now. ...(Interruptions) I did not mention the name of any
political party. ...(Interruptions) I did not mention the name of AIADMK. ...(Interruptions) I did not mention the
name of the General Secretary of AIADMK. ...(Interruptions) Why are they so nervous? Why are they becoming
panicky? ...(Interruptions) Why do they have to become so panicky if they do not have any skeletons in their
cupboard?



MR. SPEAKER: Shri Vaiko, you have taken nearly forty minutes. Please conclude now.

SHRI VAIKO (SIVAKASI): Sir, it is they who have looted the State of Tamil Nadu. It is they who have minted
crores and crores of rupees using the executive authority when they were ruling the State.

SHRI R. MUTHIAH (PERIYAKULAM): Sir, how can you allow him to go on saying things like that?
MR. SPEAKER: Shri Muthiah, please take your seat.
... (Interruptions)

SHRI VAIKO (SIVAKASI): I never justified the corruption of AIADMK in any political platform. ...
(Interruptions)

MR. SPEAKER: nothing will go on record except Shri Vaiko's speech.
(Interruptions) ... (Not recorded)

SHRI VAIKO (SIVAKASI): Why do they become so panicky and nervous when I talk about corruption. What is
happening now is that some people are building castles in the air. Those castles will be demolished when the
voting takes place.

I support the motion moved by Shri Atal Bihari Vajpayee. It is going to meet with success and victory on the
floor of this House.

(ends)
1649 hours

SHRI N.K. PREMCHANDRAN (QUILON): Mr. Speaker, Sir, I rise to oppose the Motion of Confidence in the
Council of Ministers moved by the hon. Prime Minister Shri Atal Bihari Vajpayee.

This House is witnessing the second Confidence Motion. The first one was discussed after the inception of the
Government and within 13 months, this House is discussing the second Confidence Motion.

1651 hours (Shri Raghuvansh Prasad Singh in the Chair)

The Home Minister and those who spoke for the Government have blamed the Opposition for pulling down the
Government headed by Shri Atal Bihari Vajpayee. First of all, what is the reason for this Confidence Motion to
come to this House? I would like to discuss on this point. It is not due to the blame or the activities of the
Opposition. This Government has come to power only because of the letter of support given by AIADMK. His
Excellency the President has invited Shri Atal Bihari Vajpayee to form the Government, as per the letter of
support given by AIADMK supremo and she has withdrawn the support only yesterday.

So, my first submission is this Government has no moral, legal or constitutional right to continue in office. It is
better for this Government to resign and not to seek the confidence of the House. It is due to the inner
contradictions among the partners of the Government that Shri Buta Singh, Dr. Subramanian Swamy and now
ATADMK and also the Indian National Lok Dal and all these parties have withdrawn their support and they have
specifically and emphatically made it clear that this Government is lacking majority. How can the BJP blame the
Opposition for having this confidence motion in the House? We are not discussing a no confidence motion. The
Opposition has not moved a no confidence motion. As directed by His Excellency, the President of India, this
Government was forced to move the confidence motion.

The partners of the BJP-led Government have withdrawn support not due to the fault or the activities of the
Opposition. Now, BJP is very anxious about its next course of action. What is the next course of action when
this Government falls?



The BJP Government has no moral right to continue in office. It is because it was only a fractured mandate that
was given by the people when election to the 12th Lok Sabha took place. No clear majority has been given to
any party. Being the single largest party, BJP has come to power with the support of some allies and AIADMK
was the second biggest party having 18 MPs and now that party has withdrawn its support. ATADMK has to
give the reasons for its withdrawal to the people of this country. Government also has to speak to the people of
this country because the people of this country want to know the reason for the break up of this alliance.

I would like to say that this Government which is continuing in office over the last 13 months is also without
majority. It is as of necessity that they have come to power. It is better for it not to seek confidence, but to resign
from the office. It is a moral obligation on the part of the Prime Minister and also on the part of the Government.

The first confidence motion was also elaborately discussed in the House. What was the main slogan of BJP
during the last election? Not only in the election, but subsequent to the election also, they have formed a national
agenda for governance of the country. All the 13 parties have signed it and the first main slogan which was
raised in the last election was a stable government. The second promise was an able Prime Minister and the third
promise was good governance of the country. They have also put forth the national agenda for governance.

On page 3 of the National Agenda for Governance, 1t is stated as follows and I quote: -

"Our first commitment to the people is to give a stable, honest, transparent and efficient government capable of
accomplishing all round development."

"For this, the Government shall introduce time-bound programmes on needed administrative reforms including
those for the police and other civil services."

So, the commitment of these people was to form a stable, honest and transparent Government. When we analyse
about the stability of this Government, for the last thirteen months, has the Government found any time to
govern the country? During all these thirteen months, the inner contradictions had started between the partners
within the Government. The Government is Governed by pressure groups.

What are the pressure groups? One is from Calcutta, that is of Kumari Mamata Banerjee; another from Chennai,
the AIADMK:; another from Patna, the Samata Party and another from Chandigarh, the Shiromani Akali Dal. So,
it is being regulated and controlled by pressure groups. In order to satisfy the pressure groups, how many times
have the hon. Minister of External Affairs, Shri Jaswant Singh, Shri Pramod Mahajan and as Shri P.A. Sangma
has already stated, the Defence Minister have flown to Chennai, Calcutta and Patna? They have no time to
govern the country, always trying to settle the issues and disputes between the partners. The coalition
Government run by Shri Atal Bihari Vajpayee for all the thirteen months did not find any time to perform the
governance of the country. This Government has spent most of the time in order to satisfy the pressure groups.

We have had allegations in this House itself when the Secretary (Revenue) and the Finance Secretary were
transferred and the Enforcement Director was removed from office. What was the reason for this? For whose
satisfaction have they been removed? The BJP Government has to spell out frankly the reasons in this House. It
had also come up in this House that some cases which were pending in the Special Courts had been transferred.
For whose satisfaction has that been done?

Some packages have also been announced. A Bengal package has been announced in order to satisfy Kumari
Mamata Banerjee of the Trinmool Congress. The Bihar Government was also dismissed and this House
discussed it elaborately. It took hours of discussion. For what reason was the Rabri Devi Government dismissed
in Bihar? It was done in order to satisfy the Samata Party in Bihar. That was the sole reason for which that
Government was dismissed. Now, the AIADMK is asking, "Why are you not dismissing the DMK Government?
If you are able to dismiss the Government in Bihar, why are you not dismissing the DMK Government?' This is
the question put by the AIADMK. The BJP has to answer it and it has to be answered by none else.

In order to grab power, in order to remain in power and in order to administer the country, they have surrendered
all political and ethical values. Everything has been surrendered and now the Government itself is in difficulty



because of the inner contradictions among the allies and not because of the fault of the Opposition. The
Opposition has not tried to destabilise this Government. How can this Government say that the Opposition is
destabilising this Government? I am of the opinion that this Opposition is giving all sorts of support. Even the
major Opposition party has voted in favour of certain Bills in order to overcome the difficulties which are faced
by this Government. How can the BJP and the Government blame the Opposition that they are destabilising the
country? How can Shri Vaiko say that the Opposition parties are trying to destabilise this Government? Maybe,
in the earlier cases, it was all right but in the present case, it 1s solely due to the compromising politics and
surrendering politics of this Government. There are no political, ethical or democratic values.

In order to remain in power, they have formed an unholy combination of 13 or 14 parties with outside and inside
support. When a pressure group demands something, it is accommodated. After such accommodation for
thirteen months, the Government has come to this position now. So, it is absolutely and solely due to their
inefficiency in running the Government. They have absolutely failed in running a coalition Government. They
cannot run the Government and it has been proved over these thirteen months.

I would like to say that above these pressure groups - the Samata Party, the AIADMK and the Trinmool
Congress - from three sides, that is Patna, Chennai, and Calcutta, there is another major pressure group which is
located at Nagpur. That is the Sangh Parivar comprising the RSS, the Bajrang Dal and the Vishwa Hindu
Parishad. They are remote controlling this Government.

The crucial decisions are taken by the Nagpur Headquarters. That is an external power. This is what is called
back seat driving. Shri Atal Bihari Vajpayee is an eminent person of this country. There is no dispute about it.
But his hands are tied and he is put in a prison. Who is the watchman? The Vishwa Hindu Parishad is the
watchman. They will decide the policies of the Government as to what should the Government do. That is being
decided by the Nagpur Headquarters, that is the Headquarters of the Sangh Parivar.

Educational policy has already been highlighted here. A person who was deputed by Nagpur Headquarters
attended the Educational Ministers' Conference. A person who was not known to Education Ministers, the
eminent Secretaries of the Central and State Government Departments was present there. A person who was not
known to the audience or to the official bureaucracy or to the representatives of the public was sitting in the
Ministers' Conference. For what purpose? It was on the direction given by the Nagpur Headquarters.

This Government has no will power to take a decision. Though Shri Atal Bihari Vajpayee is an eminent
personality of this country, his hands are tied and he is put in a prison. He i1s watched by so many persons. So,
the ability of the Prime Minister 1s also questioned here. That was the second slogan of the BJP during the last
election, stability being the first one. Stability has gone. This Government could not provide stable system to the
country during the last thirteen months. What about the ability of the Prime Minister? We are not disputing the
ability of the Prime Minister. But the decisions are being taken by somebody else. The decisions are taken or
controlled by somebody else. So, the ability of this Government is also in question. So, this Government has
failed on these two fronts also - ability and stability.

We opposed this Government from its inception itself. We are opposing this Government at the political level
also. What is the main agenda of this Government? The main agenda of this Government is not solving the
problems of the people. There i1s a National Agenda for Governance. What have they done out of this Agenda? |
am not going to quote all the programmes that have been stated in the National Agenda for Governance. Nothing
has been implemented. What they have done is the Pokhran Test and the Lahore bus journey. Except these two,
what are the contributions of this BJP Government? What has been happening in the economic front? It has been
already cited here.

Coming to the communal harmony, now they are claiming that there is no big riots in this country. That itself
shows who is behind all these communal riots. In 1992 the Babri Masjid was demolished. Who were behind it?
Though the Congress was in power, it was done under the leadership of the BJP. The present Home Minister was
chargesheeted. The chargesheeted person is in power now. Now, they are saying that there is no big riots in the
country. Is that an achievement of 13 month-old Government? Is it an achievement, Sir? What has been
happening during the last thirteen months as far as the protection of the minorities is concerned? The Christians



and the missionaries are being brutally attacked. So many charitable institutions, Churches and other places of
worship have been desecrated and minorities are brutally manhandled. Is it the policy of the Government? Is it
the communal harmony? The Australian Missionary and his children were burned to death. India is very proud
of its secular credentials. But what is the message going out to the world? The secular credentials of this country
are damaged during these thirteen months.

What 1s the main plank of this Government? It 1s Hindutva. They are saying that they believe in Hindutva. What
is Hindutva? We cannot understand. What is real Hindutva? It is the cultural tradition of our country. Nobody
disputes that cultural tradition of India which i1s Sarva Dharma Sambhav. That is the hallmark of Hindutva.
Vasudeva Kudumbakam which means the whole world is one family, that is the universal brotherhood, is the
cultural tradition of India. Is this Government following the real principles of Hindutva? Let us examine as to
what has happened during the last thirteen months. In so many places, like Madhya Pradesh, Orissa and in
various parts of the country, minorities were brutally attacked. To a certain extent we can understand the attacks
on minorities, because communal passion leads to some unhappy incidents taking place. But what were the
statements made by the responsible persons? Especially, the All India General Secretary of the VHP and the
Bajrang Dal leaders were openly making provocative statements against the minorities on the conversion issue.
So, the message which has gone to the whole world during the last thirteen months of the BJP rule has adversely
affected the interests of the country. The country's secular credentials are lost. So, this Government has to go on
the political principle and political philosophy also.

Another issue that has been mentioned here is that of corruption. Is it a corruption-free Government? During the
last 13 months of this Government, Shri Mohan Guruswamy, an official in PMO, has vehemently made a
number of serious allegations against the Finance Minister. He i1s supposed to be a responsible person in the
Prime Minister's Office. This House will have a discussion on this issue also. For the first time in the history of
India a Chief of the Naval staff has been removed and nothing has been disclosed to the Parliament. No
discussion has taken place on the dismissal of Admiral Vishnu Bhagwat so far. It was supposed to be taken up
today. Who was the first person to react? One of the partners of the Government, the AIADMK, demanded a
Joint Parliamentary Committee probe into the matter. What is the harm in having a Joint Parliamentary probe
into this? In the case of Bofors gun deal, it was on the initiative of the BJP that a Joint Parliamentary probe was
ordered. Why is this Government afraid of a Joint Parliamentary probe into the matter? It is very clear from the
statements being made by the Government that definitely there is something that this Government is afraid of. |
can cite a number of such things.

This Government has absolutely lost the moral right and the legal right to continue in the Office. This
Government has disrespected the secular principles of this country. It is not a corruption-free Government. If the
Government has any belief in the democratic norms and ethics, it should resign without even seeking the
confidence of the House.

With regard to the second phase of operation, I would like to say that when Shri Atal Bihari Vajpayee became
the Prime Minister for the first time and had to resign after 13 days, no future course of action was spelt out.
Since that Government had lost the confidence, it had to resign. Various political parties are responsible to the
people, to the country. We will sit together and discuss the future course of action on the basis of some agenda or
programme and I have no doubt that something will come out of it. We are all responsible to the people. Our
BJP friends should not worry about the second phase. It has now become very clear that the Government will
not win the Confidence Motion. It has lost from all angles. I strongly oppose the Confidence Motion moved by
the Prime Minister. I am sure, at 1100 a.m. on Saturday, second time this Government will lose the Confidence
Motion and the Prime Minister will have to resign. With these words I oppose the Motion.

Thank you.
(ends)
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SHRI S. SUDHAKAR REDDY (NALGONDA): Mr. Chairman, I rise, on behalf of the Communist Party of
India, to oppose the Motion moved by the hon. Prime Minister today for confidence in his Government. The
hon. Prime Minister moved another Motion of Confidence 13 months back in this House and at that time, we,
from the Opposition, explained why the BJP Government cannot rule and what are our doubts and
apprehensions. After 13 months, unfortunately all the apprehensions of the Opposition parties have become true.



Today, after 13 months of the misrule of the BJP Government, the people of this country are disenchanted. In
1998, a section of the people were having illusions about the BJP Government or, at least, in the able leadership
of Shri Atal Bihari Vajpayee, as the Prime Minister of this country. After 13 months now, it is proved beyond
any doubt that the BJP has only given an unstable, inefficient Government and a weak Prime Minister who could
not deliver the goods which they promised before the elections and through the National Agenda.

We accuse the BJP Government of inefficiency and inability to control the prices. We accuse them of
communalism. We believe that they do not have any right to continue in power morally and politically. They
have lost majority in the Lok Sabha. In fact, the people in this country lost the confidence in them long back.
And here in this House, today, only by discussing this Motion, we are formalising the loss of confidence of the
nation in the BJP Government.

Thirteen months back, the BJP Government made several promises. Last month we heard that the BJP had gone
round the country with one year's victory rule in this country. I heard that they gave three main points: they made
an atom bomb; they settled the Cauvery dispute; and the bus diplomacy of Shri Atal Bihari Vajpayee in restoring
good relations between India and Pakistan and now, of course, "Agni'".

I would like to ask whether the atom bomb has given more security to the nation or more danger to the nation.
When there was a debate in this House on the question of having an atom bomb for India, this Government told
us that it was for the security and for the defence of this country and against the onslaught of the foreign
invasions and aggressions. But they provoked a neighbouring country, Pakistan, to manufacture atom bombs.
They provoked them to manufacture missiles. Now, the threat to the security of the nation is more than what it
was earlier. Today, the danger to this country is much more than it was before 1998. We are told that the atom
bomb is the cheapest weapon which one can have. It is true that manufacturing an atom bomb may be cheap. But
because of the atom bomb and its consequences in the last one year, Rs. 10,000 crore are spent extra for the
defence of this country when 32 per cent of the population in this country is living below the poverty line.
Thousands of villages do not have drinking water. Crores of acres of land do not have irrigation facilities.
Millions of people do not have medical facilities. But the priority of the BJP Government is to satisfy their ego
to manufacture an atom bomb.

Our hon. Minister, Shri L.K. Advani, was telling this morning that today everybody in the world is appreciating
it. We heard only abuses and criticism from every quarter of this world asking why India has made an atom
bomb. Everybody felt that it was not necessary for us to have an atom bomb today 1n this world of nuclear
knowledge. It is not a very great achievement. We had this knowledge even earlier. We had kept the option open.
But by manufacturing an atom bomb, today, we have brought the country to more serious threats from the
security angle.

We accuse the BJP Government for its miserable failure in controlling the prices. The people of this country
unequivocally gave their option that onions were more important than an atom bomb. There were elections in
Madhya Pradesh, Delhi and Rajasthan. Out of these three States, two were ruled by the BJP Government. |
would like to know who appreciated it outside the country or inside the country. Only the ego of the BJP is
satisfied with it.

The prices of essential commodities, namely, foodgrains, edible oils, and vegetables have gone up and the life of
the common people of this country has become miserable during the period of the BJP Government, and that
was the result of defeat of the BJP which we have seen in some of the States. The BJP Government wants us to
believe that in this one year, the inflation rate has come down. It is not true. The inflation not only increased, but
the exchange rate of dollar and rupee has fallen. The real value of the rupee has fallen. This is the reality. On the
economic front, on the agricultural sector, on the industrial sector, and on every other sector, the BJP
Government has miserably failed. I would like to ask the Government what is the situation in the industrial
sector. The Cement Corporation of India is closing factories after factories. In Andhra Pradesh, from the State
where I come, Ramagundam Fertilizer Factory is closed just because the Government could not provide Rs. 30
crore. They have provided Rs. 40 crore to keep the factory intact. Now, the Government is promising another
factory with Rs. 600 crore. The Indian Drugs and Pharmaceuticals Limited at Hyderabad is closed and the bulk
drugs are being imported so that the fate of the IDPL is once for all closed.

Here in this Parliament, this Government had brought the Patents Bill. It also brought the Insurance Regulatory
Authority Bill. In whose interest, they have been brought? By doing so, you are going to hand over the most
important and vital financial sector to multinational corporations. This is to satisfy the masters in the United
States of America, the imperialists, and the multinational corporations. Factories after factories, and industries



after industries in the public sector are being destroyed systematically. By means of privatisation, you are
making millions of people unemployed. No new industry is coming up in this country.

As far as agricultural sector is concerned, in Andhra Pradesh, unfortunately, last year as also this year, there were
more than 350 suicides by the farmers, particularly, the cotton farmers. The mills in Coimbatore and Ahmedabad
are closed. The demand for cotton is reduced and a lot of cotton is being imported. There is no remunerative
price for the peasants. The tall promises of the BJP Government, and the promises of the Prime Minister from
the Red Fort on 15th August about Crop Insurance have not been implemented. It 1s a betrayal of the nation. It 18
most unfortunate that the agricultural sector in this country is getting destroyed. Millions of farmers are getting
uprooted. They are going and working as labours in the towns. They are going for small work outside. They are
leaving their lands. What is the priority of this Government? The priorities of this Government are bombs,
missiles, and rockets, not drinking water, water for irrigation, crop insurance, and so on. This Government has
miserably failed to control the attacks on minorities in this country. I accuse the BJP Government of unleashing
terror, the psychological terror against the minorities in this country, particularly, by carrying on the Sangh
Parivar's attacks on Christian minorities and missionaries. We have seen how a section of this Sangh Parivar
even tried to describe the most inhuman rape in Madhya Pradesh on nuns as a backlash of Hinduism against the
conversions. Can there be more shameful explanation than this? In Gujarat, in Orissa, we had seen how the
Churches were bvurnt down, how the minority community were attacked. A Christian Missionary was burnt
alive along with the children of six and eight years of age.

This is done in the name of defence of Hinduism. What is the danger that a six year old child going to create as a
threat to Hinduism? When this inhuman thing has been criticised by everybody inside and outside the country,
our hon. Prime Minister goes to Gujarat, goes round and gives a clean chit to the BJP Government there and
says that we should go for a national debate. A national debate on what? On the cruelty, on the unleashing terror
against the minorities or on the question of secularism, I would like to ask. No, the Prime Minister wants a
national debate on the question of conversions. This is only to try to divert the attention of the nation, as if the
conversions are the biggest danger for the country.

I challenge them. Let them come with the facts and figures, how these conversions which were a continuous
process for the last several years have suddenly become a threat. The reason is not because of some foolish
madman has done some attack somewhere on some minority individual, but the question is that the Sangha
Parivar for the last several years systematically injected venom, poison against the minorities, of intolerance to
other religions. That is the result of that and today they see that their Government has come and they can take
vengeance against the minorities, against other religions. This is the most unfortunate situation.

I would like to say that thirteen months back, the promise which the BJP Government has given, of giving a
stable Government, an able Prime Minister and a Government with a difference, a clean Government, it has
failed in all these spheres. They failed miserably. Today, what we feel is that everyday continuance of this BJP
Government in this country will go against the interest of the millions of people in this country. This
Government should go.

I would like to refer to an important fact. Shri Vaiko was explaining that there was not a single accusation
against the Vajpayee Government. I am saying that it 1s not me but Admiral Vishnu Bhagwat, who was the head
of the Navy and was also the Chairman of the Joint Council of Chiefs of Staff of this country, who accused the
Defence Minister that the continuance of him as a Defence Minister is a danger and threat to the security of this
country.

It is a very serious allegation. Why this Government is not ready for a discussion on that issue? They say
Defence affairs are very important, secret and very sacred. Yes, we do understand that. We are not discussing the
strategy of the Indian Military. We are not discussing the capacities of the Indian Army. We are discussing about
the scandals and the scams which have come on the Defence Minister of India.

During the World War, when Churchill was the Prime Minister of Great Britain, there was an accusation about a
Defence scandal there and the British Parliament did discuss that. Churchill allowed it. They were not afraid of
it. Why are they afraid of it here? We are saying that Defence deals and other things are not secret. They should
be transparent. The scandals and the accusations against Shri George Fernandes, the Defence Minister, should be
discussed here in the House. He cannot go free just because he is the Defence Minister and he cannot be above
the law and above the discussion.

I would like to say that while in all the spheres the BJP Government failed, how is it that they can say that they
would continue in power even after today's debate. Here, I would like to make an appeal. The BJP Government
was again and again saying that there was a conspiracy from the Opposition. We were telling them for the last



thirteen months that if at all this BJP Government falls, it is because of the internal trouble from their own party.
They are unable to make up relations among themselves. They are unable to keep their 19 political parties with
them. It 1s because several individuals and the political parties one after the other started getting disenchanted
with them, coming out and from them, because of this now today the danger to the BJP Government has come.
So, who do you accuse that the Opposition parties are going in for some sort of a conspiracy? There is no
necessity for the conspiracy. The BJP Government is falling today not because of the lack of number of
Members of Parliament but because they ruled against the wishes of the people of this country. They lost the
confidence of the people of this country. That is the reason why, the BJP Government is losing today.

I would like to appeal to some of the secular parties who still continue their support to the BJP Government
inside the coalition to come out and save yourself from the sin. And even at least today it is not too late; let us all
come out. The inevitable fall of the BJP Government will be celebrated by the people. There will be no tears in
this country for the fall of the BJP Government.

Once again, I would like to say, on behalf of the CPI, that we oppose this Motion of Confidence.

Thank you.

(ends)
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